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I/D.No.LL (B}.14/2015/180 
Dated Shillong, the 12th April, 2017. 

Finance (Budget) Department - lID., 

Enclosed, please find herewith 200 (Two hundred) copies 

of the Meghalaya Appropriation (No.1) Act, 2017 (Act No.1 of 2017) for favour 

of information and necessary action. 

~ 
( L.A. Lyndem) 

Under Secretary to the Govt. of Meghalaya, 
Law (B) Department. 

Memo No.LL (B).14.2015/180 -A Dated Shillong, the 12th April, 2017. 
Copy to: -

1. The Commissioner & Secretary, Meghalaya Legislative Assembly with 
5(five) copies of the above mentioned Act for information and 
necessary action. 

2. Cabinet Affairs Department. 

~e Data Entry Operator, Law (A) Department, Main Secretariat 
Building for uploading the notification in the Law Department web 
site. 

BY:J1]etc .. , 

Under S cret ~f Megha\aya, 
Law (B) Department. 

***** 



NOTIFICATION

The 20th March, 2017.

No.LL(B)14/2015/121.—The Meghalaya Appropriation (No. I) Act, 2017

(Act No. 1 of 2017) is hereby published for general information.

The Gazette of Meghalaya
EXTRAORDINARY

PUBLISHED BY AUTHORITY

 No. 21                Shillong, Monday, March  20, 2017,                  29th Phalguna-1938 (S. E.)

PART-IV

GOVERNMENT OF MEGHALAYA

LAW (B) DEPARTMENT

ORDERS BY THE GOVERNOR

———

Postal Registration No. N. E.—771/2006-2008

MEGHALAYA ACT NO. 1 OF 2017.

(As passed by the Meghalaya Legislative Assembly)

Received the assent of the Governor on 18th March, 2017.

Published in the Gazette of Meghalaya Extra-Ordinary issue dated 20th March, 2017.
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THE MEGHALAYA APPROPRIATION (NO. I) ACT, 2017

An

Act

to authorise payment and appropriation of certain further sums from and out of the

Consolidated Fund of Meghalaya for the services of

Financial year 2016-2017

Be it enacted by the Legislature of the State of Meghalaya in the Sixty eighth Year of the

Republic of India as follows:-

1. (l) This Act may be called the Meghalaya Appropriation (No.I)

Act, 2017.

2. From and out of the Consolidated fund of Meghalaya there may

be paid and applied sums not exceeding those specified in

Column (3) of the Schedule amounting in the aggregate to the

sums of `̀̀̀̀ 1103,37,59,770 (Rupees one thousand one hundred

three crore thirty seven lakh fifty nine thousand seven hundred

and seventy) only towards defraying the several charges which

will come in course of payment during the financial year ending

on the thirty first day of March, 2017, in respect of the services

specified in Column (2) of the Schedule.

3. The sums authorised to be withdrawn from and out of the

Consolidated Fund of Meghalaya by this Act, shall be

appropriated for the services and purposes expressed in the

Schedule in relation to the financial year 2016-2017.

Short title and

Commencement

Appropriation

Withdrawal of

`̀̀̀̀ 1103,37,59,770

from and out of the

Consolidated Fund

of Meghalaya.
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SHILLONG: Printed and  Published  by the Director,  Printing and  Stationery, Meghalaya, Shillong.
              (Extraordinary Gazette of Meghalaya) No. 41 - 730 + 300 — 20 - 3 - 2017.

website:- http://megpns.gov.in/gazette/gazette.asp

W. KHYLLEP,

Secretary to the Govt. of Meghalaya,

Law Department.
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